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SHRI C. JANARDHANAN : 
SHRI SHIVA CHANDRA 

JHA: 
Will the Minister of HOME AFFAIRS 

he pleased to ~tate : 

(a) whether the Standing Committee of 
the National Integration Council at its recent 
meeting in Delhi had reviewed the communal 
situation in the country in the light of the 
recent riots in Ahmedabad; 

(bJ if so, what positive decisions were 
taken by the Committee to hell' maintain 
communal I'eace and hannony in the country: 
and 

(c) what steps have heen taken so far to 
implement these decisions? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS ,SHRI 
VIDYA CHARAN SHUKLA): (a\ Yes, 
Sir. 

(b) A copy of the statement adopted by 
the Standing Committee of the Nation.1 
Integration Council in Its meeting on Octo-
ber 16, 1969 is plpeed on the Table of the 
House, [Placed ill Ubrary. See No 
LT-2026/69J. 

(e) (i) An all-party conference of the 
National Integration Council was 
convened bv the Prime Minister 
in New Delhi on November 
3-4, 1969 in order to consider 
and decide upon concrete steps 
for the implementAtion of a 
programme of joint mass cam· 
paign by all political parties 
against communal violence sug· 
gested in the statement of the 
Standing Committee. 

(ii) The all party conference. while 
endorsing the statement of the 
Standing Committee, put forward 
itl own ideal on the detailed 
content on which the joint mass 
campa ian was to be undertaken; 
theae are contained in the state-
ment adopted by the all-party 
conference, copy laid' on the 
table of the House. 

(iII), BeMdes adopfina the statetnent, 
tht alf·party·ctlllf~ also laid 
down the luidelines for oraanil-
ing tlie' campalib imm1!dlately. 
A copy of thc'pldeIines approv-

ed is also laid on the table of the 
House. 

(iv) FUlther steps in accordance with 
the slatement and guidelines 
approved are under consideration 
of Government. 

CommllDal Rillts in Ahmedabad 

·135. SHRI R. BARUA : 
SHR! N. R. LASKAR 
SHRI MAYAVAN : 
SHRICHENGALRAYA 

NAIDU: 
SHRI E. K. NAYANAR : 
SHRI P. p, ESTHOSE : 
SHRI MOHAMAJ'> ISMAIL: 
SARI NAMBIAR : 
SHRI K. M. ABRAHAM: 
SHRI K. RAMANI : 
SHRI BAORUDDUJA : 
SHRI JYOTIRMOY BASU . 
SHRI II. K. MODAK: 
SHRI GUNANAND THAKUR: 
SHRI Y ASHPAL SINGH: 
SHRI KIKAR SINGH: 
SHRI P. N. SOLANKI : 
SHRI A. SREEOHARAN : 
SHRI P. M. MEHTA: 
SHR! DEVEN SEN: 
SHRI L1LADHAR KOTOKI ; 
SHRI SHARDA NAND: 
SHRl JAGANNATH RAO 

JOSHI: 
SHRl BRIJ BHUSHAN l.AL : 
SHRI SURAJ BHAN : 
SHRI RAM CHARAN : 
SHRI B. P MANDAL: 
SHR! S. K. SAMBANDHAN : 
SHR! HEM BARUA : 
SHRIMATI SUSEELA 

GOPAlAN: 
SHRI TULSHIDAS JADHAV : 
SHRI VALMIKI 

CHOUDHARY: 
SHRI RAM AVTAR SHARMA: 
SHRI J. H. PATEL: 
SHRI BEDABRATA BARUA: 
SHRI LATAFAT ALI KHAN; 
SHR! P. C. ADICHAN : 
SHRI N. SHIVAPPA : 

Will the Minister of HOME -AFFAIItS 
be pleased 10 state : 

(I)' whetller it i~· ... fIt~t tfiat thm had 
been unprecedented communal riots in 
AlUned.tiIKI uctfttly ; 
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(b) if so, !be total loss of life ,od 
property during the,e nots ; 

(e) whether some delegation on behalf 
of the Prime Minister visited the trouble 
spots in Abmedabad ; 

(d) if so, whether it is also a fact that 
they have stated in their report that it was 
failure on the part of State Governmeot to 
take action in time and that some foreign 
elements were responsible for these riots; 
and 

Ie) ir so, the action tllken by the Union 
Government in the m~tter ? 

THE MINISTER OF HOMF AFFAIRS 
(SHRI Y. B. CHAVAN) : (a) and Ibl. 
Attention is invited to the detailed statement 
laid on the T .. ble of lhe House by Home 
Minister on November 17, 1969. 

ICI No, Sir. 
(d) and (el. D. nOI arise. 

I':tk. lIand ill Communal Riots 

·136. SIlRI PREM CHAND VERMA: 
SHRI NAVAL KISHORF 

SHARMA: 
SHRI RAGHUVIR SINGH 

SH"STRI : 
Will the Minister (If HOMF AFFAIRS 

be pleesed to state: 
(al whether Government have seen the 

slatcment of Shri Jaya Prakash Narayan in 
which he is reported to have stated that 
Pakistan was fanning riots for a second 
Pakistan; 

(b) if so, whether Government have been 
able to ~et any information indicating Pakis-
tani agents' complicity in the riols at various 
places and whether Government agree with 
Shri Narayan's assenment ; and 

Ic) if so. details thereof and how do 
Government propose to tackle this dangerous 
situation? 

THE MINISTER OF HOME AFFAIRS 
ISHRI Y. R CHAVAN): (al Government 
have seen the article of Shri Jaya Prakash 
Narayan that al'lpeared in the 'Citizen' of 
October II, 1969 and a ,el'lort of an interview 
wilh him in the Siale.'man of October 31, 
I 96Q. 

(b) Government b.ave no evidence ropr-
ding the complicity of Pakistani a~ents in the 
communal disturbances io the country, 

(e) DOICi oat arise. 

Rowdyism by Students at Ravlndra 
Ranga"bala New Delbi Durloll 

Comex Youtb Festhal 

*137. SHRI N. R. DEOGHARE: 
SHRI JAI SINGH: 
SHRI V. NARASIMHA RAO: 
SHRI YAJNA DATI 

SHARMA: 
SHRI RAM GOPAL 

SHALWALE: 
SHRI NARAYAN SWAROOP; 

SHARMA: 
SHRI RANJEET SINGH; 
DR. P. MANDAL : 

Will the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to state: 

(a) whether it is a fact that gTOUpS of 
students and outsiders resorted to rowdyism 
at the Ravindra Rangashaia, New Delhi, 00 
the ~th September, 1969, during the Comex 
Youth Festival and tried to molcat some 
girls of Deihi UniveTfity ; 

(b) if so, the cause< of Ihis uilly iocidont; 
(c) the steps that had been takeo for the 

prevention of such incidents; 
(d) whether an enquiry was conducted 

into Ihe matter; and 

(e) If so, the results thereof and the 
action taken against the persons found 
responsible for the incidents? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K, R. V. 
RAO) : (a) to (e). The Festival wa. organis-
~ by Comex (India I a Voluntary Organisa-
lion regIStered under the Societies RegistratioD 
Act of 1860. 

.. There has been some adverse P(eal 
cnt,elsm about the inadequate arranlemont. 
made by the organisers and there was also 
a Press report about alleged act of rowdyism 
and teasing of girls on the evening of 11th 
Soptember, 1969. Apa<l from the PreM 
report, no complaint (rom any source wu 
senl to tbis Ministry. It was, therefore, not 
cONidere~fnocesSil,fY to inalitute IlAY ilKl\llry. 

Oovemmenl are not in favour of holdlnl 
such Festival. unle.. these are properly 
orgainsed and t he host organisatioD is alllO 
well equipped to receive them and arranJIC 
the proaramme on a satisfactory bella, 




